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CLosuRrE oF DHUvVARAN PowER Unir IN
GUJARAT

1432 SHRI MONORANJAN ROY.
Will the Mimnster of IRRIGATION
AND POWER be pleased to state:

(a) whether Government are aware
that the Dhuvaran Power umt 1n
Gujarat has closed down,

(b) 1if so, the details thereof;

(c) whether 1t 1s also a fact that the
ahove saitd thermal station was closed
down due to the heavy steam leakage
1 the generating unit which was sup-
plied by an American firm; and

(d) 1f so, the reaction of the Govern-
ment?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI  BALJ NATH
KUREEL)" (a) Yes Sir There was a
shut down on the second 140 MW
generating unit at Dhuvaran Power
Station on the 4th October, 1972

~» (b) and () The unit had to be shut
down due to a crack in the steam pipe
leading to turbine causing leakage of
steam.

(d) The firm have replaced the pipes,
expediting replacements by air-lifting
from abroad and are carrying out the
repairs to fulfil their obligation under
the warranty clause of the contract
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+t[THERMAL POWER PLANTS IN THE
COUNTRY

1433 SHRI P S PATIL- Will thé
Minmister of IRRIGATION AND
POWER be pleased to state:

[11 DEC. 1972]

to Questrons 34

(a) the names of the companies
which are running Thermal Power
Plants 1n the country, and

(b) whether there 1s any proposal
unaer Government’s consideration for
keeping a watch on these undertak-
mgs and their activities?]
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+[THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI BAIJ NATH
KUREEL). (a) The required informa-
tion 1s given in the Statements at
Annexure 1(A) and 1(B) [See Appen-
dix LXXXII, Annexure No. 62].

(b) The working of the thermal
power plants of the licensees 1s go-
verned by the licenses issued by the
State Government and as provided for
in the Electricity laws. The necessary
control and supervision are being
exercised by the concerned State
Llectricity Boards/State Governments
n thejr respective jurisdictions].
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+[ 1 Enghsh translation.



